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NAME Ol' TIIE COMPANY: M/s. Earthwise Hospitality and Entertainment holdings hlt. Ltd. & Ors.

vs.

M/s. The Comedy Store Ltd. & Ors.

SEC'IION Ol'THE COMPANIES ACT: 3971398 of the Cornpanies Act 1956 and24ll242 of the

Companies Act 2013
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Order

On account of Paucity of time and

consent of the parties the matter is deferred

16.9.2016
(P.K. SUD)

hearing of a part heard matter, with the

to 25.10.2016, /1
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(CHIEF JUSTICE M.M. KUMAR)

MEMBER (T)


